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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-1
(Brief summary of proceedings)
Wednesday, 17 January 2018 / 27 Paush 1939 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Shri Kapil Mishra came to the well of the House displaying a banner.

The Chair repeatedly asked Shri Kapil Mishra to go back to his seat. When Shri Kapil Mishra continued
to stand in the well, the Chair named Shri Kapil Mishra and asked him to withdraw from the House.

As Shri Kapil Mishra refused to leave the House, he was escorted out by the Marshalls.

Shri Vijender Gupta, Leader of Opposition, Shri Om Prakash Sharma, Shri Manjinder Singh Sirsa & Shri
Jagdish Pradhan, Members of BJP came to the well of the House shouting slogans.

In spite of repeated warnings of the Chair, they refused to resume their seats and continued to disrupt the
proceedings.

Presentation of Report :
Shri Akhilesh Pati Tripathi presented the ‘Interim Report of the Committee on Petition’.

Special Mention (Rule-280) : The following Members raised matters under Rule-280 with the
permission of the Chair :

1. Shri Ajay Dutt 7. Shri Anil Kumar Bajpai
2. Shri Girish Soni 8. Shri Shiv Charan Goel
3. Ms. Alka Lamba 9. Shri Adarsh Shashtri
4. Shri Manoj Kumar 10.Shri Vishesh Ravi
5. Shri Mohinder Goyal 11.Shri Nitin Tyagi
6. Shri Jagdeep Singh 12. Shri Jagdish Pradhan

Calling Attention :

Shri Vijender Gupta, Leader of Opposition called the attention of the Government towards alleged deaths
of people due to cold.

Shri Satyendar Jain, Hon’ble Minister of Urban Development replied.

Not satisfied with the reply of the Hon’ble Minister, all Members of BJP walked out from the House.

Adoption of Reports :
1. Ms. Rakhi Birla, Hon’ble Deputy Speaker moved that “This House agrees with the ‘Special

Report of the Questions and Reference Committee’ presented on 16 January, 2018.”

Shri Saurabh Bharadwaj initiated the discussion on the Report.

(3.47 PM : Ms. Rakhi Birla, Hon’ble Deputy Speaker In-Chair)

The following Members participated in the discussion:

1. Shri Amanatullah Khan

2. Shri Manjinder Singh Sirsa

3. Shri Kailash Gahlot, Hon’ble Minister of Law, Justice & Legislative Affairs

4. Shri Jarnail Singh

5. Shri Jagdeep Singh

6. Shri Somnath Bharti (He also moved two amendments)

7. Shri Imran Hussain, Hon’ble Minister of Food & Supplies

The following amendments moved by Shri Somnath Bharti were put to vote :

“That the following recommendations be included in the Report of the Committee:

8. The Bar Council of India be requested by the Chief Secretary to conduct an inquiry into the role
and conduct of the Advocates representing the Wakf Board who sfailed to act in an ethical and
professional manner, as a result of which the Wakf Board suffered adverse orders.

9. The Chief Secretary to ensure that a Magisterial Enquiry be conducted into the 36 court cases in
which the Wakf Board has lost and report within six months, the acts of omission and commission
of Departmental Officers and Wakf Board officials; and also immediately approach the
appropriate courts for relief and get the judgments/ orders passed due to non-appearance of
Advocates declared as null and void ab-initio.”

The Motion for amendment was adopted by voice vote.

The Report as amended was adopted by voice vote.
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2. Shri Saurabh Bharadwaj moved that “This House agrees with the ‘Interim Report of the

Committee on Petitions’ presented on 17 January, 2018.”

He also initiated the discussion on the Report.

The following members participated in the discussion :

1. Shri Akhilesh Pati Tripathi
Hon’ble Speaker In-Chair

The Chair announced that a delegation from the Fukuoka Prefectural Assembly led by Mr.
Higuchi Akira, Chairman was in the LGs Gallery.
The House greeted the distinguished guests.

Discussion on Interim Report of the Committee on Petitions continued :
2. Shri Vijender Gupta, Hon’ble Leader of Opposition
3. Shri Sukhbir Singh Dalal

The Motion was put to vote and adopted by voice-vote.

Short Duration Discussion (Rule-55) :

Shri Shiv Charan Goel initiated discussion on ‘Allowing Foreign Direct Investment and its
implications’ :

Shri Vijender Gupta, Leader of Opposition raised the issue of lack of Quorum in the House.

Quorum Bell was rung.

Quorum completed.

Shri Shiv Charan Goel continued his speech
The following members participated in the discussion :-
1. Ms. Alka Lamba
(5.59 PM : The Chair, with the leave of the House, extended the sitting of the House by one hour)
2. Shri Adarsh Shastri
3. Shri Rajesh Rishi
4. Shri Somnath Bharti
5. Shri Saurabh Bhardwaj
6. Shri Vijender Gupta, Hon’ble Leader of Opposition
(6.56 PM : The Chair, with the leave of the House, extended the sitting of the House by 30 minutes)
7. Shri Gopal Rai, Hon’ble Minister of Labour
Shri Satyendar Jain, Hon’ble Minister of Urban Development replied to the discussion.

Shri Somnath Bharti moved the following Resolution with the leave of the House:
“The Legislative Assembly of NCT of Delhi having its sitting on 17 January, 2018;

Taking note of the fact that the BJP Government in Centre has made so many ‘U-turns’ which are
proving to be detrimental to the interest of ordinary people of India;

Resolves to oppose the decision of the Union Cabinet to allow 100% FDI in retail, as it leads to breaking
the back of small and medium traders and ultimately to economic slavery of the country.”

The Resolution was adopted by voice-vote.

The Chair expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of Opposition, all the
Members of the House and others for their cooperation in smooth conduct of the Session.
He also thanked the delegation from the Fukuoka Prefectural Assembly for their visit to the Assembly.

National Anthem — Jan-Gan-Man
The Chair adjourned the House sine-die.

Prasanna Kumar Suryadevara

17 January, 2018 Secretary
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